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2.00 M

2.18 PM

DELHI VIDHAN SABHA
Bulletin Part-I
(Brief Record of Proceedings)
Thursday, April 01, 1999/Chaitra 11, 1921 (Saka)

NO.12

Pandemonivm in the House

As the House assembled, the Opposition Members led by
Prof. Jagdish Mukhi were - on their feet displaying
conies of some newsnapers. They said that newspaper
comtains vhotograph showing the C.M. cutting a cake
on the occasion of her birthday and the shabe given
to the cake was akin to that of National Tricolour.
They demanded that C.M. should tender anology to the
House for insulting the Natiomal Flag in this mammer.

The Hon'ble Speaker ruled that since he has not read
or seen that newsnaver/ photograph, Prof. Jagdish Mukhi
may write to him enclosing these clinpings, whereafter
he will call for the comments of the Chief Minister.
Only thereafter he will be able to say anything in
the matter.

The Obpposition Members, however, kept shouting and
continmed to demand anology from the Chief Minister.

Suspension of a Member

As Shri Harsharan Singh Balli continued to shout even
when Hon'ble Speaker waqﬁnhis legs, the Chair was
constrained to ask him to leave the House.

Annonncement by the Chair

Hon'ble Sneaker announced that the election of
NDenuty Speaker would be held on 7-4-99 and as ‘per
Riule 9(2), Members can' give their Motions in this
regard to Secretarv by 12 Noon on 6th Anril'99. '

Revocation of Suspension

Prof. Jagdish Mukhi urged the Chair to revoke the
susnengon of Shri Balli. Chief Minister also agreed
with Prof, Mukhi and r equested for revocation.

Yon'ble Sneaker ~ observed that since Leaders of
bnth the onarties agree, he has no objection to revoke
the Memher's susvension. Shri Balli, thereafter, took
his seat in the House,
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2.21 ™M

3.00 PM
y 2

3.20 M

(2)

Starred Questions

Starred Ouestion Nos. 121 to 128 and Supnlemen .taries
thereto were orally asked and answers given.

Renlies to Starred Question Nos.|294to |40 were laid
on the Table of the House.

Instarred Questions

Renlies to Unstarred Question Nos.23& te 266 were
laid on the Table of the House.

On being nermitted by the Chair, Shri Shoaib Iabal
drew the attention of the House to fhe highhandedness

and charging of huge amounts from patients by Avopolo
Hosnital authorities inspite of recommendations by

the Health Minister.

Minister of Health made a statement-in this regard.

Motion

Shri Shish Pal moved thé following motion:

"That this House resolves that since the post
of Parliamentary Secretary in Delhi has come
to be established by convention, therefore, the
incumbent  thereof may discharge the same
duties and responsibilities as are being
performed bv his counterparts in the Parliament
and other State Lecislatures'.

The following members exoressed their views on the
motion:

Prof. Jagdish Mukhi

Shri Sahab Singh Chauhan
Shri Deep Chand Bandhu
Dr. Harsh Vardhan

Shri Mukesh Sharma

v

Hon'ble Chief Minister also spoke on the motion.

3.42 PM

9.

The motion was put to vote and adonted bv voice vote.

Shri Mangat Ram Singhal moved the following motion:

"That this House agrees to the Second Report of
the Committee on Private Members' Bills and
Resolutinns presented to the House on 30th March,,
1999.

The motion was put to vote and adooted.
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10.

4.30 PM
11.

4.33 M
12,

(3)

Special Mention

Following Members raised matters under Rule 287:

™~
N

1. Shri Nand Kishore Garg
2. Shri Mukesh Sharma

(Chief Minister intervened in the matter)
Resolution
With the permission of the Chair Shri Mukesh Sharma

mover the followineg Resolution:

""That the Central Goverument wmay immediately
withdraw the hike in the rate of wheat sold
through Public Distribution System and the rates
nf wheat at Fair Price Shops be rationalised
keening in view the vprice in the open market and
subsidy on sugar need not be done away with in
the coming October and status quo be maintained".

The Resolution was oput to vote and adopteds

Shri Sahab Singh Chauhan walked out in protest.

Election of Members to Financial Committees

Hon'ble Sneaker informed the  House that after the
exniry of time for withdrawal of names for elections
to the three Financial Committees, viz. Public Accounts
Committee, Estiimates Committee and . Committee on
Govt. Undertakings, only 7 names in each of the three
Committees are left. Hence there is no need for
election as they are deemed to be elected unopnosed.
He also read out the names of elected members.

Special Mention (Cont'd)

3. Shri Mohan Singh Bisht
4. Shri Sushil Chaudhary

5.  Shri Sahab Singh Chauhan
6.  Shri Puran Chand Yogi

7 Shri Jai Bhagwan

(Chief Minister intervened in the matter).

8.  Prof. Jagdish Mukhi

(Minister of Education intervened in the matter).
9. Smt. Kiran Walia

10. Shri Roop Chand
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(4)

4.52 . ... - Calling Attention
12. Shri Subhash Chovra called the attention of Minster

of Sncial Welfare. to the ~ sitvation arising out of
the extreme mmisance created by mushrooming growth

of beggars "~ at every intersection of the road
resulting in increased cases of accidents, snatchings
ateth '

Minister of Social Welfare made a statement in this
regard.

5.10 Py Motion of Thanks on Lx; Governor's Address

13. Shri Meen Chand Bandhu moved the followine motion:

"That this House exnresses its heartfelt thanks
tn the Hon'ble Lt. Governor for the Address which
he has been pleased to deliver to the
Legislative Assembly on the 22nd March, 1999,

5.58 PM ... Ruling by the Chair

14. Hon'ble Speaker informed the House that he has
received the comments of the Chief Minister about,_  the
350 called disresmect to the National Flag - a matter
which was raised bv Prof. Jagdish Mukhi, early in the
day. The Chair observed that the Chief Minister in
her comments has _dhted: )

"Some workers had brought this  cake out of
affection, in the one corner of which the replica
of the National Flag had been designed. I had
only cut a small piece of cake from the other
end®, - :

In her statement the C.M. also added: © '"the
Congress Party and my forefathers have made hundreds
of sacrifices for this very ~Flag and this is known
to them. There is no question of showing disrespect
to the National Tricolour for which so manv sacrifices
have been made',

The Chair, therefore, ruled that in view of the above,
he feels that the Chief Minister has not dishonoured
the National Flag knowingly or unknowingly.

6.00 PM (The Honse was adiourned till 1400 hours on Monday,
Anril 5, 1999).

S.X. SHARMA
SECRETARY
DEIHI

Aoril 1, 1999
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